ABSTRACT

Public Health — Air travel — Permit the Head of the Departments of Health and Family
Welfare Department to travel by Air within the State and to travel other State for
effectively handling the Covid-19 situation — Orders — Issued.

HEALTH AND FAMILY WELFARE (P1) DEPARTMENT

G.0.(Ms) No.271 Dated: 03.06.2021
Thiruvalluvar Aandu — 2052
Pilava, Vaikasi — 20
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1. G.O.(Ms).No.249, Finance (BG-l) Department, dated 21.05.2020.

2. From the Director of Public Health and Preventive Medicine,
C.No.72031/Accounts/A1/2020, dated 26.08.2021
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ORDER:

In the Government Order first read above, as a part of economy measures
and resource mobilization efforts, Government have issued order to curtail certain
avoidable items of expenditure. Amcong others, Air travel within State is not
permitted for officials unless the cost of air fare is less than or equal to the cost of
eligible train fare. Journey by Air outside the State is also restricted.

2. In the letter second read above, the Director of Public Health and
Preventive Medicine has stated that in order to prevent and control Covid-19
pandemic, to review the covid-19 related field works, Director of Public Health and
Preventive Medicine and other Head of the Departments have to travel all the
Districts within the State and to travel other States within short notice and return to
the head quarters. Hence, he has requested to permit to travel by Air within the

State and to travel other State.

3. After careful examination, the 3overnment permit the all the Head of the
Departments of Health and Family Welfare Department to travel by Air within the
State and to travel other States for effectively preventing and control the Covid-19
pandemic.




4. This order issues with the concurrence of Finance Department vide its
U.O.No.36844/Health-1/2020, dated 25 35.2021.

(BY ORDER CGF THE GOVERNOR)

J.RADHAKRISHNAN,
PRINCIPAL SECRETARY TO GOVERNMENT.

To
All Head of the Departments of Health and Family Welfare Department.

The Accountant General, Chennai — 600 1318.
The Pay and Accounts Officer (South), Chennai — 600 035

Copy to:
The Special Personal Assistant to Hor'ble Minister (Health and Family Welfare),

Chennai-600 009.
The Finance (Health-1) Department, Secretariat, Chennai — 600 009
he Health and Family Welfare (Data Cell) Department, Chennai-600 009.
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